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49 Re. concern over

likely winding up

THE DEPUTY CHAIRMAN: Let

me get the Report laid. Order, Or-

der order, Let the Report be laid.

Order, please, in the House,

REPORT OF THE DEPARTMENT.
RELATED PARLIAMENTARY
STANDING COMMITTEE ON
TRANSPORT AND TOURISM
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THE DEPUTY CHAIRMAN : Yes,
I will] ask the secretariat
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RE. ..CONCERN OVER LIKELY
WINDING UP OF THE JAIN COM.
MISSION oOF INQUIRY

SHRIMATI JAYANTHI NATARA-
JAN (Tami]l Nedu): Madam, I would
like to draw the attention of the
House and of the Government, thro-
ugh you, to an extremely disturbing
development that has taken place. T
i8 with a sense of great shame amd
great regret that T am getting up fto
draw the attention of his House to
this incident. N L

[17 AUG. 1993 ]

of the Join Com-
mission of Inquiry

On Friday, the 20th, we will be
observing the 49th birth anniversary
of our late, revered leader, Shri Rajiv
Gandhi. Al over the country mil-
liong of our countrymen who loved
him and still deeply mourn his pass-
ing away, will pay solemn tributes to
his memory.
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But in grim contrast, in grim irony,
Delhi the Jain Commission of Inquiry
will be winding up the inguiry be-
cauge of non-cooperation, according to
the Judge.

" SHRI SATYA PRAKASH MALA-
VIYA (Uttar Pradesh): Non-cooper-
ation by whom?

SHRI MENTAY PADMANABHAM
(Andhra Pradesh): By the Govern-

ment, ... (nterruptions)

SFHRIMATI JAYANTHI NATARA-
JAN: That is what I am saying, Mr.
Padmansbham. Will you please listen
to me? That is exactly what I am

saying.

THE DEPUTY CHAIRMAN: She is
saying that. Let her say that. What is
thero? Tf she wants to say that there
is non-cooperation, yet her say that.

SHRI V. GOPALSAMY (Tamil
Nadu): She is misleading the House
... (Interruptions) This is wasting
people’s money. . . (Interruptions)

THE DEPUTY CHAIRMAN: Order,
please. . . (Interruptions)

SHRI MENTAY PADMANABHAM:
What is funny about it? ....(Interr-
uptions) Sh~ said. ..

THE DEPUTY CHAIRMAN: Let
ker zay that. You don’t have to repeat
it.

SHRT MENTAY PADMANABHAM:
It ig not fair

SHRIMATI JAYANTHI NATARA-
JAN: I have not even started my
speech. You are not even letting me
fo speak,



